
 
GOVERNMENT OF INDIA 

MINISTRY OF CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION 
DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION 

 

LOK SABHA 
UNSTARRED QUESTION NO. 1334   

TO BE ANSWERED ON 18 DECEMBER, 2018 
 

 
COMPUTERIZATION OF TDPS 

 
1334.  DR. BHAGIRATH PRASAD: 
 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 
DISTRIBUTION miHkksDrk ekeys] [kk| vkSj lkoZtfud forj.k ea=h   be pleased to state: 

 

 
(a)  the status of ‘End to End Computerization’ of TPDS operations;  
 
(b)  the details of the States which have agreed to share the cost of 
computerization; 
 
(c)  the States which have implemented the scheme of computerization 
to facilitate removal of bogus cards and better deliveries to the targeted 
groups; 
 
(d)  whether a number of families under below poverty line are still 
deprived of food subsidies in Madhya Pradesh; and 
 
(e)  if so, the details thereof? 

 
A N S W E R 

MINISTER OF STATE FOR CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION 
(SHRI C. R. CHAUDHARY) 

 
(a) to (c): The “End-to-End Computerization of Targeted Public Distribution 
System (TPDS) Operations” is being implemented in association with all 
States/UTs. The costs are being shared on 90:10 basis in respect of North 
Eastern States and on 50:50 basis with other States/UTs. An agreement/MoU 
has been signed by GOI with all States/UTs except Karnataka and Gujarat. 
However, all States/UTs are implementing this scheme.  
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           Under the scheme, digitization of ration cards/beneficiaries database, 
online allocation of food grains (except DBT cash transfer UTs i.e. 
Chandigarh and Puducherry), online grievance redressal facility/Toll-free 
number have been implemented and supply chain management has been 
computerized in 25 States/UTs. Statement showing progress of the scheme 
State/UT wise is annexed. 
 
(d) & (e): The National Food Security Act 2013 (NFSA) provides for a 
coverage of 81.3 crore persons to receive subsidized foodgrains under PDS 
with every State/UT having ceiling on beneficiaries/household to be covered. 
As per NFSA the coverage for Madhya Pradesh is about 5.46 Crore persons 
according to Census 2011. As per the information of State Government of 
Madhya Pradesh, 77,775 families under below poverty line are still remaining 
to get food subsidies under the scheme and addition/ deletion in BPL 
category is a continuous process. In the State of Madhya Pradesh maximum 
limit for foodgrains allotment is 2,97,039 MT per month which is distributed 
to 1,17,28,107 households/ families as per their eligibility.  
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ANNEXURE 



ANNEXURE REFERRED TO IN REPLY TO PART (a) OF THE UNSTARRED QUESTION 
NO. 1334  DUE FOR ANSWER ON 18.12.2018 IN THE LOK SABHA.  

 
In reference to part (a) to (c) of the Lok Sabha Unstarred Question No.1334  

due for answer on 18.12.2018 
Status of End-to-End Computerization of PDS Operations 

Sl. States/UTs 
Digitization    

of Ration 
Cards 

Aadhaar 
Seeding 
in RCs 

Online 
Allocation 

of 
Foodgrains 

Computerization 
of Supply Chain 

Management 

Transparency 
Portal 

Online 
Grievance 
Redressal 

Toll Free 
Helpline 
Numbers 

Total No. 
of Fair 
Price 

Shops 

No. of FPSs 
with 

Operational 
ePoS 

1 Andhra 
Pradesh  100% 100% Implemented Implemented Yes Yes Yes 28,663 28,663 

2 A & N Islands  100% 84% Implemented Implemented Yes Yes Yes 482 401 

3 Arunachal 
Pradesh 100% 57% Implemented - Yes - Yes 1,912 28 

4 Assam 100% 0% Implemented - Yes Yes Yes 38,237 109 

5 Bihar 100% 83% Implemented Implemented Yes Yes Yes 41,483 62 

6 Chandigarh 100% 100% NA NA Yes Yes Yes 0 0 

7 Chhattisgarh 100% 100% Implemented Implemented Yes Yes Yes 12,300 11,953 

8 D & N Haveli 100% 100% Implemented Implemented Yes Yes Yes 65 62 

9 Daman & Diu 100% 100% Implemented Implemented Yes Yes Yes 51 51 

10 Delhi 100% 100% Implemented Implemented Yes Yes Yes 2,254  0 

11 Goa 100% 100% Implemented Implemented Yes Yes Yes 476 406 

12 Gujarat 100% 99% Implemented Implemented Yes Yes Yes 17,210 17,210 

13 Haryana 100% 100% Implemented Implemented Yes Yes Yes 9,698 9,317 

14 Himachal 
Pradesh 100% 99% Implemented Implemented Yes Yes Yes 4,934 4,933 

15 Jammu & 
Kashmir 100% 66% Implemented - Yes Yes Yes 6,493 6,411 

16 Jharkhand 100% 94% Implemented Implemented Yes Yes Yes 23,926 23,926 

17 Karnataka 100% 100% Implemented Implemented Yes Yes Yes 20,032 19,013 

18 Kerala 100% 100% Implemented implemented Yes Yes Yes 14,429 14,370 

19 Lakshadweep 100% 99% Implemented NA Yes Yes Yes 39 39 

20 Madhya 
Pradesh 100% 

94% 
Implemented Implemented Yes Yes Yes 24,428 23,661 

21 Maharashtra 100% 95% Implemented Implemented Yes Yes Yes 52,532 52,532 

22 Manipur 100% 74% Partial* - Yes Yes Yes 4,219 0 

23 Meghalaya 100% 0% Implemented - Yes Yes Yes 4,736 10 

24 Mizoram 100% 92% Implemented - Yes Yes Yes 1,252 0 

25 Nagaland 100% 63% Implemented - Yes Yes Yes 1,691 0 

26 Odisha 100% 94% Implemented Implemented Yes Yes Yes 12,577 12,577 

27 Puducherry  100% 100% NA NA Yes Yes Yes 0 0 
28 Punjab 100% 99% Implemented - Yes Yes Yes 16,933 16,000 

29 Rajasthan 100% 96% Implemented Implemented Yes Yes Yes 26,657 25,579 

30 Sikkim 100% 89% Implemented Implemented Yes Yes Yes 1,421 1,325 

31 Tamil Nadu 100% 100% Implemented Implemented Yes Yes Yes 34,776 34,776 

32 Telangana 100% 100% Implemented Implemented Yes Yes Yes 17,170 17,170 

33 Tripura 100% 100% Implemented Implemented Yes Yes Yes 1,806 1,806 

34 Uttar Pradesh 100% 99% Implemented implemented Yes Yes Yes 81,137 37,202 

35 Uttarakhand 100% 93% Implemented implemented Yes Yes Yes 9,908 2,213 

36 West Bengal 100% 64% Implemented Implemented Yes Yes Yes 20,806 0 

 
Total 100% 85.68% 34 25 36 35 36 5,34,733 3,61,805 
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